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FINAL ORDER NO. 52653/2017-CU(DB) 
 

 

Per Archana Wadhwa:  

  
 Being aggrieved with the order passed by Commissioner of 

Customs (A) vide which he has remanded the matter to the Original 

Adjudicating Authority for examining the EODC certificate produced 

by the respondent, Revenue has filed the present appeal.  

2. Revenue’s grievance is that such EODC certificate were not 

placed before the Adjudicating authority and secondly 

Commissioner (A) has no powers to remand the matter.  

3. As regards the first issue, once the assessee procures the 

EODC certificate, may be at the appeal stage, the same are 
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required to be taken note of as a proof of the export of the goods. 

As such we find no infirmity in the order of Commissioner in 

remanding the matter to the Original Adjudicating Authority for 

verification of the said EODC certificate. 

4. As regards the legal issue as to whether the Commissioner 

(A) has powers to remand the matter or not, we are of the view 

that in as much as the Tribunal has admittedly powers to remand, 

we remand the matter to the Original Adjudicating Authority for 

doing the needful.  

5. In view of the above, Revenue’s appeal is dismissed.  

 

[Dictated and pronounced in the open Court] 

 

 

 (V. Padmanabhan)            (Archana Wadhwa) 
Member (Technical)                    Member (Judicial) 

     
Bhanu 

 

 


